West Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 Sri A. Debbarma, 696 220 916
District and Sessions Judge, Agartala
2 Sri Gobinda Das, 603 245 848
ADJ., (Court No. 2), Agartala
3 Sri Amrendra Kumar Singh, 0 115 115
ADJ., (Court No. 3), Agartala
4 Sri Debasish Kar, 602 231 833
ADJ., (Court No. 4), Agartala
5 Sri Mridul Chakarborty, 231 333 564
ADJ., (Court No. 5), Agartala
6 Smti Sudipta Choudhury, 591 353 944
Judge, Family Court, Agartala
7 |SriV.P. Debbarma, 510 400 910
Addl. Judge, Family Court, Agartala
8 Smt. Tanusree Debnath, 529 33 562
CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
9 Sri Dulal Kanti Shukla Das, 593 30 623
CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
10 |Sri P.P. Paul, 225 967 1192
CJM-cum-Civil Judge (Sr. Div), Agartala
11  |Smt. Aparajita Debbarma, 98 1399 1497
Addl.CIM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 197 499 696
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13  |Sri Ayan Choudhury, 135 760 895
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
14  |Smti. Dorothy Jamatia, 36 448 484
JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala
15 |JIM.First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 20 544 564
(Vacant), charge remains with Smti Dorothy Jamatia, JM., First
Class-cum-Civil Judge (Jr. Div),(Court No.1), Agartala
16  [IM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 46 844 890
(Vacant), charge remains with Smti.Deepa Bhattacharyya, JM.,
First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
17  |IM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 40 1008 1048
(Vacant), charge remains with Smti Aparajita Singha, JM, First
Class-cum-Civil Judge (Jr. Div), (Court No. 6), Agartala
18 |[Smti. Deepa Bhattacharyya, 37 789 826
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
19 Smti. Aparajita Singha, 39 855 894
JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala
Total 5228 | 10073 | 15301
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 |Agartala 4127 | 9320 | 13447
Total 4127 9320 13447
2 Family Court, Agartala 591 353 044
3 Addl. Judge, Family Court, Agartala 510 400 910
Total 1101 753 1854
Grand Total 5228 | 10073 | 15301




Gomati District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

SI. No. Name and Desigantion of the Officer Civil Criminal Total
1 Sri Arindam Paul, 185 169 354
District and Sessions Judge, Udaipur
2 Sri Manabendra Debbarma, 217 132 349
Additional District and Sessions Judge, Udaipur
3 |Sri Subhra Nath, 184 286 470
Judge, Family Court, Udaipur
4 Cvil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur (now, 245 44 289
Vacant), charge of the Court remains with the CIM-cum-Civil
Judge (Sr. Div), Udaipur
5 Smti, Debaleena Kilikdar 89 393 482
CJM-cum-Civil Judge (Sr. Div), Udaipur
6 Sri Rajarshi Chakaraborty, 27 261 288
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7 Smti. Debjani Majumder, 9 309 318
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
8 Smti. Archana Reang, 11 368 379
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Udaipur
9 Sri Avinash Jamatia, 15 596 611
SDJM-cum-Civil Judge (Jr. Div), Amarpur
10 |Smti Susmita Das, 7 605 612
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 989 3163 | 4152
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 |Udaipur 783 1676 2459
2 Amarpur 22 1201 1223
Total 805 2877 | 3682
3 |Family Court, Udaipur 184 286 470
Grand Total 989 3163 | 4152




South Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 Sri Ashutosh Pandey, 454 222 676
District and Sessions Judge, Belonia
2 Sri Uttam Hrishi Das, 143 123 266
Judge, Family Court, Belonia
3 Sri Sushanta Debbarma, 84 47 131
Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
4 |Sri S.K. Singh, 36 406 442
CJM-cum-Civil Judge (Sr. Div), Belonia
5 Smti. Mitra Das, 155 570 725
CJ (Jr. Div)-cum-JM First Class, Belonia
6 Smt. Madhumita Biswas, 46 513 559
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
7  |sri Tapan Debbarma, 175 34 209
Addl.District & Sessions Judge, Sabroom,
8  |Smti. Swastika Das, 12 230 242
SDJM-cum-Civil Judge (Jr. Div), Sabroom
9 |sri Aritra Das, 39 157 196
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 1144 | 2302 | 3446
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 Belonia 775 1758 2533
2 |Sabroom 226 421 647
Total 1001 | 2179 | 3180
3 Family Court, Belonia 143 123 266
Grand Total 1144 | 2302 | 3446




Unakoti District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri Prakash Kumar, 146 148 294
District and Sessions Judge, Kailashahar
2 Smti Jhuma Datta Choudhury 17 88 105
Additional District and Sessions Judge, Kailashahar
3 |Sri Dhiman Debbarma, 167 280 447
Judge, Family Court, Kailashahar
4 Smti Lopamudra Dasgupta, 208 13 221
CJ (Sr. Div) & ASST. SJ., Kailashahar
5 Sri Saikat Das, 99 470 569
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 [Sri Amarjit Dey, 179 177 356
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 49 170 219
(Vacant)charge remains with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM
First Class, Kailashahar
8 Smt. Papri Debbarma, 45 208 253
JM., First Class-cum-Civil Judge (Jr.Div), Kailashahar (Court No.2)
Total 910 1554 | 2464
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 Kailashahar 743 1274 2017
Total 743 1274 | 2017
2 Family Court , Kailashahar 167 280 447
Grand Total 910 1554 | 2464




North Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 [Sri Subhasish Sharma Roy, 443 329 772
District and Sessions Judge, Dharmanagar
2 |Sri Soumyo Bikash Das, 113 209 322
Additional District & Sessions Judge, Dharmanagar
3 |shri Yoginder Pal, 267 205 472
Judge, Family Court, Dharmanagar
4 [Sri Shaurav Saha, 179 26 205
CJ (Sr. Div) & ASST. SJ., Dharmanagar
5 Sri Saamyojyoti Debnath, o8 275 373
CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
6  [Ms. Surabhi Shekhar, 181 414 595
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar
7  |Smti Lisa Debbarma, 91 293 384
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
8 |[sri Raja Gupta, 2 195 197
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur
9  |Sri Piyush Priyadershi, 2 182 184
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 1376 | 2128 | 3504
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 Dharmanagar 1105 1546 2651
2 Kanchanpur 4 377 381
Total 1109 | 1923 | 3032
3 Family Court, Dharmanagar 267 205 472
Grand Total 1376 | 2128 | 3504




Sepahijala District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Sri S. B. Dutta,
L District & Sessions Judge, Sonamura 207 456 663
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 30 110 140
Sri Sarbajeet Choudhury,
3 CJM-cum-Civil Judge (Sr. Div), Sonamura 184 549 733
Sri Kaushik Bhattacharjee,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 83 384 467
Smti Madhumita Paul,
5 JM., First Class-cum-Civil Judge (Jr. Div), Sonamura, 46 249 295
Sri Ashit Debnath,
6 Additional District & Sessions Judge, Bishalgarh 177 289 466
Smti Chhandita Debnath,
! SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 35 823 858
Sri Ali Haydar Khan,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 9 712 791
Total 841 3572 4413
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 Sonamura 520 1638 2158
2 Bishalgarh 291 1824 2115
Total 811 3462 | 4273
3 Family Court , Sonamura 30 110 140
Grand Total 841 3572 | 4413




Khowai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Smti. Sankari Das,
L District and Sessions Judge, Khowai, 216 359 575
Sri Hrishikesh Chakrabarti,
2 Judge, Family Court, Khowai 96 93 189
Smti. Nandita Bhattacharyya,
3 CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 73 37 110
Sri Dharmendu Das,
4 CJIM-cum-Civil Judge (Sr. Div), Khowai 27 668 695
Sri Koushik Karmakar,
5 CJ (Jr. Div)-cum- JM., First Class, Khowai 46 853 899
Smt. Jekashmee Debbarma,
6 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 21 902 923
Total 479 2912 3391
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 Khowai 383 2819 3202
Total 383 2819 | 3202
2 Judge, Family Court, Khowai 96 93 189
Grand Total 479 2912 3391




Dhalai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2022

Court- wise pendency of Cases as on 30.09.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Sri Goutam Sarkar,
L District and Sessions Judge, Ambassa 80 176 256
Sri Anshuman Chowdhury
2 Additional District and Sessions Judge, Ambassa 10 93 103
Sri Ramdas Chattopadhyay,
3 Judge, Family Court, Ambassa, 10 10 20
Sri Rahul Roy,
4 Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 35 5 40
Sri Satyajit Das, ,
S CJM-cum-Civil Judge (Sr. Div), Ambassa 27 80 107
Smti Reena Debbarma,
6 CJ (Jr. Div)-cum- JM., First Class, Ambassa 10 67 77
7 Sri Surya Deo Singh, 103 163 266
Additional District & Sessions Judge, Kamalpur
8 Sri Sanjan Lal Tripura, 5 361 366
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 Sri Bikash Debbarma, 45 456 501
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10 |Sri Ramanuj Bhattacharjee, 10 289 299
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
11 Sri Abhijit Adhikari, 13 165 178
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 Sri Gaurav Kumar Shabhi, 0 49 49
SDJM-cum-Civil Judge (Jr. Div)., Ganda Twisa
13  [Sri Thomas Lalditsaka Darlong, 2 51 53
Civil Judge (Jr. Div)-cum- J.M. First Class., Ganda Twisa
Total 350 1965 | 2315
Station-wise pendency of Cases as on 30.09.2022
SI. No. Name of the Station Civil Criminal Total
1 [Ambassa 162 421 583
2 |Kamalpur 153 980 1133
3 |Longtharai Valley 23 454 477
4  |Ganda Twisa 2 100 102
Total 340 1955 | 2295
5 Family Court, Ambassa 10 10 20
Grand Total 350 1965 2315




District-wise pendency of Civil and Criminal Cases as on 30.09.2022

Sl. No. Name of the District (s) Civil Criminal Total

1 |West Tripura District, Agartala 5228 10073 | 15301
2 |Gomati District, Udaipur 989 3163 4152
3 |South Tripura District, Belonia 1144 2302 3446
4 |Unakoti Judicial District, Kailashahar 910 1554 2464
5 |North Tripura District, Dharmanagar 1376 2128 3504
6 |Sepahijala District, Sonamura 841 3572 4413
7 |Khowai District, Khowai 479 2912 3391
8 |Dhalai District, Ambassa 350 1965 2315

Total 11317 | 27669 | 38986




